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{d) the reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI) : (a)
Nine applications for grant of industrial
Licences for setting up Cement Plants,
threc for Paper Plants and twenty-
onc for other projects in Madhya Pradesh
are under cxamination with the Secre-
tariat for [ndustrialApprovals.  Similarly
three schemes for Cement and cight for
other products from.Madhva Pradesh for
registration are under examination with
the Directorate  General of T'echnical
Development.

(LY There are no specific proposals
pending in the Secrctariat for Industrial
Approvals for which State Government
of Madhva Pradesh have submitted full
details for setting up factories in  these
fields in District Murena.

(c) and(d). Donotarise.}
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Service Conditions of Employees of
Sainik School Amearavathinagar,
Tamil Nadu

4207. SHRI K. A. RAJU : Will
the Minister of DEIFENCE be plcased
to state :

(a) whether Government arc aware
that the service conditions of Sainik
School employces of Amaravathinagar,
Tamil Nadu are very poor ; and

(b) il so, whether Sainik Schools are
proposed to be  broght under the Central
Government to  improve the  service
conditions of their employces ?

THE MINISTER OF STATE IN THE'
MINISTRY OF DEFENCE (PROF.
SHER SINGH) : (a) The Scrvice
conditions of employces in all the Sainik
Schools in the country are uniform
and are governcd by the Rules and Regu-
lations framed by the Sainik Schools
Socicty which is an autonomous body
registered under the Societies Registra-
tion Act.

(b) Thereisno proposal to bring these
schools under the direct control of the
Central Government.

Overtime and Holi days to Light-
keepers

4208. SHRI K. A. RAJAN : Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Governnient are aware
that the light keepers are working at
presen: for 10 hours a day without any-
off or aviiling any holidays and Sundays
round the year of 365 davs ;

(b) if sc, the reasons for denying
overtime allowance or compensatory
holidays ; and

(¢) whether immediate steps would be
taken to ensure that the light keepers
are also treated on par with other Central
Governiment servants ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY NOF
SHIPPING AND *TRANSPORT (SHRI
CHAND RAM) : (a) to (c). Some
such facts have come to the notice of
Government recently and the matter
is being looked into.
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